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process does not prevail. Therefore, there must be a provision in the recruitment
rules for ensuring that only those, who are conversant with the regional languages,
should be selected.

Another field that requires knowledge of local language is medicine.
Unfortunately, in the Union Territory like Puducherry, the recruitment of doctors and
nurses is done by the UPSC. Most of the recruits do not know the local language.
When the doctors and the supporting staff are not conversant with the local language,
it becomes very difficult for them to understand the suffering of the patients and
offering treatment and healthcare advice. Therefore, Sir, through you, | would
request the UGC, the AICTE and other higher education bodies to include a specific
clause in the recruitment rules with immediate effect that the knowledge of local
language is an important criterion for selection to different posts. Thank you, Sir.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by Shri S. Selvaganabathy: Dr. Santanu Sen (West Bengal), Dr.
Amar Patnaik (Odisha) and Shri Niranjan Bishi (Odisha), Dr. Sasmit Patra (Odisha).

Demand to establish Kendriya Vidyalayas (KVs) in Patnagarh, Titlagarh and other
districts of Odisha

SHRI NIRANJAN BISHI (Odisha): Sir, | would like to bring to your attention the issue
relating to establishment of Kendriya Vidyalayas (KVs) in Patnagarh, Titlagarh and
other districts of Odisha. The Deputy Commissioner of Kendriya Vidyalaya
Sangathan, Regional Office Bhubaneswar, had submitted a Revised Suitability Report
of land and temporary accommodation building for the proposed Kendriya Vidyalaya
in Patnagarh. The District Administration had arranged 10 acres of land and temporary
accommodation at Patnagarh for Kendriya Vidyalaya. However, despite meeting the
prerequisites since January, 2022, there has been no further action by the
Government of India towards establishment of new Kendriya Vidyalaya at Patnagarh
and Titlagarh of Balangir District. In addition to that, there are pending proposals for
new Kendriya Vidyalayas under the jurisdiction of the Kendriya Vidyalaya Sangathan
Bhubaneswar Region, namely, Titlagarh, Patnagarh, Talcher, Athmallik, Khorda,
Kuchinda, Sambalpur, Dhenkanal and Jajpur.

It is crucial to expedite this process swiftly to ensure timely establishment of
Kendriya Vidyalayas. The underprivileged areas, particularly Patnagarh and Titlagarh
and other districts, as mentioned above, urgently require quality education support
through a Kendriya Vidyalaya. This will benefit the children of the Central Government
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employees, including employees working in the Postal Department, Railways, banks,
insurance companies, FCI, BSNL and also those working under the Odisha
Government. | appeal for your intervention to direct the Kendriya Vidyalaya Sangathan
authorities to expedite pending process swiftly ensuring the establishment of the
Kendriya Vidyalaya at Patnagarh, Titlagarh and other places as mentioned above.
This initiative is in line with our commitment to provide quality education in the
underdeveloped regions fulfilling the educational needs of the students from the
families of the Central and State Government employees. Thank you, Sir.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by Shri Niranjan Bishi: Dr. Santanu Sen (West Bengal), Shri A.A.
Rahim (Kerala), Shri Jawhar Sircar (West Bengal), Dr. John Brittas (Kerala), Dr.
Amar Patnaik (Odisha), Shri Sujeet Kumar (Odisha), Shrimati Sulata Deo (Odisha)
and Dr. Sasmit Patra (Odisha).

Concern over cruelty against animals in India

ST GorddT od (INFST): ST ST | A1 SUHHTULT HBIG Y, TT G SR
3ffeR H U HHfeq It U= dier 1 HIdT (T, 39 o1y H raes! s9R g1 SHH1
P foTu 3R ford=i B ¥ =g & foru a9 T dierdl 8, ffdeeT | 3191 Uh UN eifdh IR
ST ATE g, S ARIH STaR] 3 e e B

HeIed, HETcAT et 3 ®8T AT, "The greatness of a nation and its moral
progress can be judged by the way its animals are treated." 89 <1 & & $A9 3R

SR A1 § Y& 8 31K Hard W SIaRI B 319+ A1 § bR Tl &1 SIHaR &l
BT TSI e 7 81 WY, SAfTY AR WA 19 1 vg]-uferl o are & ®u #
IhR FeAd &, AR B ST A1 DR 87 31T Sfd § U] AT b HUR a1 PR ! G,
I H 39 Fa & 719 9 I8 RaoRe dxl o it snfcdd 377 §, SHPT 3IR HoR A
HSR AT ST AR IHD! IY0E H |l g[S [hT STY| I g | B UGG
oy SITU 3R BNS # @I include a1 STTQ, @iifer &9 IstaR] &1 i it 7 <@d ©
fop fp TRE | IRl TR T Bici 21 UY3i UR il IR Il &1 AUST H o
7 o Teb IRTE PHicrdT i IR /iSTer I =iie theb (a1 11| ABIed, Uil &l W
ST 1 8 B, BARI 92dl §a o7y 81§ R Ueb a1 dieiiit o Sil ufdefave uggsli &
fIT &Y B B, I9h HUR Y TR BIAT 8, DT At ST I1U| 3R ISS
TACR BISUS & HUR BIIATE! HRPp ITh] dg HRA1 AM2Y| I YlaefaRe AT &
fIvg HM B &, STh IR Sl JIATAR BIT 8, STD] WSHRM o7 Bl STexd Bl
AXPR Teb TP Bl TS B 98 TR BN U HRT DR dTell Dl U B
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